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cged‘lq" years, belongihg to A LT
service and presently working as ...2ECTEON], ‘DF‘P’E-C.E«Q?, ...... feertreranateans "
give herein below the detalis of the assels {immovable, movable, benk balance, etc.) of

myself, my spouse and dependants*:

™

o TTPRSIS SRATAL SINW yscahterstiect ... LRATOP. JBLDISH Senl ok

VDA, S&Btﬁﬂrswa

&, g of movabie ggeets
{Assats In jolnt name tndicating the extent of joint ownership will also have to be
givan)
gr. mexeription Sokf Spauin Dopendaki-l | Dopeadant=3 | Dependant-3 |
[11-3 Wamais) Naoms _Namp Eic. Noime, |
1} {Cash
ol 15000}

(i | Depasits In

Banks,; Financka)
Institutions And |
Non-Barking |S 000 D/r
Flnancial
Campaniss .

{ (i} | Bands,

Debentures and
Shares In —_
comganies

{iv) { Otihgr financlal
Instifukions,
NSS, Fostal
Savings, LIC -
Palicies, efc

{v} | Motor Vehicles
(datails of
make, elo.} -

{vi) | Jewellery (give
details of
waight and
valug)

{vli] | Other assets,
stich as values
of clalms /

inkeresis i -

e

Note: Vaiue of Bonds / shares f Debentures as per the latest market valuc i Ef'tock
Exchange i respect of Bsted campanies and as per books In the case of non listed

companles should be given.
# Bependant here means a person substantially dependent on the Income af the

eniployee.
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Patalls of Tmmo

a assat

[Nete: Proparties i joint ownership indicating the sxtent of joint owaership vill
alsg have to be indicated]

2
Nd,

Dascription

Self l

Spousn

_HamolE)

Biogre

“Dependsnt-i | Bependant-2 | Depeadant-3

Name Ete. HNamg

(i)

| Agricuttural Land

i - Location{s)

- Survey number(s)

- Exkent (Total
measurerment)
-Current market value

HUF

(4}

Mon-Agriculiural Land
- Lacatlon(s}

- Survey number(s)

- Extent (Yotal
measuremeant)
~Current market value |

(i

Buildings {(Commerclal
and residenttal) :
Locationds)

- Survey fdoor
number{s}

- Extant (Tokal
measurement)

- Current market
value

(1)

Houses ! Apartments,
ete.

- Locatlionis)

- Survey fdopr

« Extent (Total
measurament)

= Current market
yalua

number(s} =

(W)

Gthers (such as
interest fn property]

T
H
i
}

(2}

instikutions ang government dues:-

1 give herein below the details of my liahilities { overdues @ public financtal

[Note : Please glve separate details for gach item)

Mame & addrosa of Dank ,l'"

&, | Description Amount cutstanding as
o. Finanalal Institutlons{s} £ QI tvamarrremsessainsine
Gopirtavant {5)
fa} | fi} Loans from Banks i -

{ii} Loans fram financlal
institutions

(i) Government Dues:
{a) dues to departmsents
dealing with government
accommodation

(o) Gues to departments
dealing with supply of
water

() dues 1o departments
dealing with suppiy of
eleckricity




[d} dues to departments
dealing with telephanes -
(e} dues to dopartments
dealing with government —
transport (Inctudlng

1 alrcraft and helicopters)
{F} Other dues, If any

-ty

{b} {4) Inicome Tax incleding
surcharge [Alsa indicate 9

the assessment year uplo N } ]

which Income Tax Raturn

flied, Glve also Permianent d[ 4,

Account Number (PAN)] FMP‘S qq L—

(i) Weaith Tax [Also

Indicate the assessment

year upto which Wealth

Tax getuen Nlied.]

{lil} Sales Tax [Only in

case of proprietany

business] B

{hr) Proparty Tax _ o

C. Personal Detall
GPF/CRF/PRAN No. Il oy 4_ 6085 6 + l

Gender - [ M) l -\Q{}g’F}

T

Date of Birth . 2| ( ol L1919 Fa (BO/AMIYYYY)
Class/Graup -] 8 (A/BIC)
HEE * [BTHAR (EAISUIITVE ASSEMBLY SECRETRRSAT

(Full Mame e.g. B.AS.-Blhar Administrative Servlcr:-.
B.5.5.- Bithar Secretarlat Service vie.)

Home DEstrice 3= | W m @H,B‘DURA_

I hercby deciare that tha above details are true to the best of my

knowledgea and belief.

Sighature ;;Léﬁ R A v

lame of Employes: ....Y Hﬂ{s"\ PYK[_&LPSWj {’\
Place:, G)A',M Designation:, ,Se.ejqﬂ STAVS G‘p’ﬁf ey ...

Date:. )" 7 O%)" > Departmentgzﬂ?ﬁﬁa_%&q_g\g ;)_ ]-&:ﬁ Q\ﬁﬁr
Blkor (egilodve. fssendl Seoa
Nota: Please sign sach page of the declaration. Asget deelaration form

must be in A4 size white papor with computer typed (single side)
in prescribed format,

e’




